
THE GAUHATI HIGH COURT AT GUWAHATI
(Ihe High Court of Assam: Nagaland, Mizoram and Arunachal Pradesh

iloTlFrcArloN

No.HC.)O-08/2021 llTS lRC Dated, Guwahati, the 17b November, 2021

LIST OF HOLIDAYS DURING THE YEAR 2022 IN RESPECT OF THE
SUB-ORDINATE CTWI COURTS OF MIZORAM

In exercise of the power vested under section 15 of the Act XII of 1887 (The
Bengal, Agra and Assam Civil Court, Act) the Gauhati High Court is pleased to declare the
following days to be observed as closed holiday during the year 2022 in all the Civil Courts
in Mizoram Sub-ordinate to Gauhati High Court.

N.B.

(1) In addition to aforesaid holidays all Courts shall remain closed on such days as are
observed as local holiday in Executive Offices and also on days which are observed
as Public holidays U/S 25 of the Negotiable Instrument Act, 1881 (rcry of 1881)
and also the Courts shall remaln closed on such days declared as holiday by the
State Govt. of Mizoram.
If any of the holidays for festivals notified above does not fall on the day notified.
necessary modification changing the date will be issued in due Ume.

New Year Holidays 7 January to ld
lanuary

Monday to
Monday

5 days

Missionary Day llk )anuary Tuesday I day
Republic Day 2d lanuary Wdnesday I day
State Day 2d ftbruary Sunday I day
Aapchar Kut 04 uarch Friday 1 day
Holi lP March Friday 1 day
tuhao Bihu t? npril Tuesday I day
Mahavir Jayanti 14 April Thursday I day
Gd Friday 19 April Fnday 1 day
Easter Monday 1g Aprit Monday 1 day
Id-Ul-Fitre V May Tuesday 1 day
Euddha Purnima 1{ May Monday 1 day
YMA Day 1* lune Wdnesday I day
Remna Ni 3d lune Thursday 1 day
MHIP Day d luty Wdn6day I day
Id-uz-Zuha lf July Sunday 1 day
Summer uacadbn llh to tf luly Monday to Friday 5 days
Muharram q August Tuesday 1 day
Inderyndence Day lJh Auoust Monday I day
Onam or Thiru Onam Day rt Septemfur Thursday I day
Ma hafrna Ga ndh i b Bitthday Zn octobr Sunday 1 day
Puia Uaation including
Dussehra (Vijaya Dashami)

/ to 7 odobr Monday to Friday 5 days

Diwali (Depvali) 24 oaober Monday 1 day
Guru Nanakb Bitthday f November Tuesday 1 day
Win ter Vaa tion includin g
Christmas festival

l4 to ld Decemtur Monday to Friday 10 days

(2)
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(3) All Civil Courts will remain closed on 2nd and 4th Saturdays of each month. The
Courts will function from 9:30 a.m. to 4:00 p.m. In the months of October to March
and from 9:30 a.m. to 4.30 p.m. in the months of April to September.

(4) The Sub-ordinate Civll Courts will enjoy either the holidays declared by the High
Court or the holidays declared by the State Govt. of Mizoram on the same occasion
falling on two different dates.

(?

By Order etc.
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THE GAUHATI HIGH COURT AT GUWAHATI
(Ihe High Court of Assam: Nagaland, Mizoram and Arunachal pradesh

ltoTtFteATrox
No.HC.XI-08/2021lt75lRC Dated, Guwahati, the 17b November, 2021

LIST OF HOUDAYS DURING THE YEAR 2021 IN RESPECT OF THE
SUB-ORDINATE CRIMINAL COURTS OF MIZORAM

In exercise of the power vested under section 15 of the Act XII of 1gg7 (The
Bengal, Agra and Assam civil court, Act) the Gauhati High court is pleased to declare the
following days to be observed as closed holiday duringlhe year 2022 in all the criminal
Courts in Mizoram Sub-ordinate to Gauhati High Court.

New Y@r Holidays 7 taniaryto 1T
January

Monday to
Monday

6 days

.@ lanuary Wdnesday 1 day
State Da 28 February Sunday I day

March Friday 1 day
Holi tf uarch 1 day
Mahavir Ja 14 Apd Thursday I day
Ged Frida Fiday I day
Id-Ul-Fitre -/ uuy fueilay 1 day
Buddha Purnima Honday 1 day
YMA Da 19 lune Wednesday 1 day
Remna Ni 3d lune Thursday I day
MHIP Wdnesday 1 day
Id-uz-Zuha td luty Sunday 1 day
Muharram 4 August nEsday I day

I A Monday 1 day
Mahatrna Gandhi's Birthda o? oaobr Sunday 1 day
Diwali 24 octotur tA!,nday 1 day
Winter Uaation including
Chrbunas festiual

to Decmfur Friday to Monday 4 days

N.B.

(1)

(2)

(3)

In addition.to aforesaid holidays all courts shall remain closed on such days as are observed
as local holiday in Executive offices and also on days which are observed as public holidays
uls 25 of the Negotiable Instrument Act, 18g1 (rcfl of 1981) and also ttre courts strill
remain closed on such days declared as holiday by the State Govt. of Mizoram.

If any of the holidays for festivals notified above does not fall on the day notified, necessary
modification changing the date will be issued in due time.

All criminal courts will remaan closed on 2nd and 4th saturdays of each month. The courts
will function from 9:30 a.m. to 4:oo p.m. in the months of ociober to March and from 9:30
a.m. to 4.30 p.m. in the months of April to September.

The sub-ordinate criminal courts will enjoy either the holidays declared by the High court
or--the holidays declared by the state Govt. of Mizoram on the same occasion fallini on two
different dates.

(4)
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Republic Day

Chapchar Kut
Friday

19 Apnt

td uay

d luty

Indepndence Day uqust



IJST OF RESTRICTED HOTIDAYS DURING THE YEAR 2022 IN RESPECT OF THE
SUB-OR.D INATE COURTS OF IZORAM

Holiday Date Mizo Month Day of the week
Guru Ravi Das's

Birthday
16b February Ramtuk Thla Wednesday

Guru Rabindra Nath's
Birthday

th May Tomir Thla Monday

Rath Yatra ls July Vawkhniahzawn Thla Friday
Janmashtami (Smarta) 18s Auqust Thitin Thla Thursday

Karaka Chaturthi
(Karwa Chouth)

13b October Khuangchawi Thla Thursday

Goverdhan Pu'la 25h October Khuanqchawi Thla Tuesday
Guru Teg Bahadur's

MorWrdom Day
24b November Sahmulphah Thla Thursday

By Order etc.
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